Title: Urged that the Minister of Parliamentary Affairs may direct the Minister of Rural Development to ask for a report from
the Government of Uttar Pradesh regarding alleged diversion and misuse of money given under the Prime Minister's
Gramin Sadak Yojana.
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TSI | S B wied feifRa e &1 vra wver 7 A Tsal @ a w3l Gee o @ i o ot arefea @ Rar 21 g3t wew |
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